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working of the Council.
[Placed in Library. See No. LT-
252/89 for (a) and (b)]

(i) (a) Twenty-third Annual Report

and Accounts of the Gem and
Jewellery Export Promotion Coun-
cil, Bombay, for the year 1988-89,
together with the Auditor's Report
and Accounts.

(b) Review by Government on the
working of the Council. [Placed in
Library. See No. LT-253/ 89 for (a)
and (b)]

(ii1) (a) Annual Administrative Report

V.

V. Beedi

and Accounts of the Tobacco
Board, Guntur for the year 1988-
89, together with the Audit Report
on the Accounts.

(b) Review by Government on the
working of the Board. [Placed in
Library. See No. LT-190/89 for
(a) and (b)]

. Report and Accounts (1988-89) of

the Artificial Limbs Manufacturing
Corporation of India, Kanpur and
related papers.

. Report and Accounts (1988-89) of

the Employee's State Insurance
Corporation and related papers.

Memoranda re. Reports (1982-83
and 1983-84) of the Commission for
Scheduled Castes and Scheduled
Tribes.

Notifications of the Ministry of
Labour under the Mines Act, 1952.

Workers Welfare Fund
(Amendment) Rules, 1989.
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Report (1988-89) of the National Institute of
Health and Family Welfare, New Delhi and
related papers.

: THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI NILA-MANI
ROUTRAY): I lay on the Table a copy each
(in English and Hindi) of the following
papers:—

(i) Annual Report of the National
Institute of Health and Family Wel-
fare, New Delhi, for the year 1988-89.

(i1) Review by Government on .V working of
the Institute. [Placed in Library. See No. LT-
255/ 89 for (i) and (ii)] Report and Accounts
(1988-89) or various companies under the
Companies Act, 1956.

SHRI M.S. GURUPADASWAMY: 1 lay
on. the Table—-

I. A copy each (in English and Hindi) of
the following papers, under subsection
(1) of section 619A of the Companies
Act, 1956:—

(i) (a) Annual Report and Accounts of the
Engineers India Limited, New Delhi,
for the year 1988-89, together with the
Auditors' Report on the Accounts and
the comments of the Comptroller and
Auditor General of India thereon.

(b) Review by Government on the
working of the Company.
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[Placed in Library. See No. LT-209/ 89
for (a) and (b)]

(ii) (a) Annual Report and Accounts of the

Indian Oil Corporation Limited,
Bombay, for the year 1988-89,
together with the Auditors' Report on
the Accounts and the comments of the
Comptroller and Auditor General of
India thereon.

(b) Review by Government on the
working of the Corporation. [Placed in
Library. See No. LT-210/ 89 for (a)
and (b)]

(iii) (a) Annual Report and Accounts of the

Biecco Lawrie Limited, Calcutta, for
the year 1988-89, together with the
Auditors' Report on the Accounts and
the comments of the Comptroller and
Auditor General of India thereon.

(b) Review by Government on the
working of the Company. [Placed in
Library. See No. LT-205/ 89 for (a) and
()]

(iv) (a) Annual Report and Accounts of the

Hindustan  Petroleum  Corporation
Limited, Bombay, for the 1988-89,
together with the A. ditors' Report on
the Accounts and the comments of the
Comptroller and Auditor General of
India thereon.

(b) Review by Government on the
working of the Company. [Placed in
Library. See No. LT-211/ 89 for (a) and
(®)]

(v) (a) Eighth Annual Report and Accounts

of the Bengal Chemicals and
Pharmaceuticals Limited, Calcutta for
the year 1988-89, together with the
Auditors' Report on the Accounts and
the comments of the Comptroller and
Auditor General of India thereon.

(b) Review by Government on the
working of the Company. [Placed in
Library. See No LT-213/ 89 for (a)
and (b)]

(vi) (a) Eleventh Annual Report and



